CENTRAL ADMINISTRATIVE TRIBUNAL
' PRINCIPA], BENCH

OA.No.1487 of 1996
MA.2262 of 1996

Dated Ney Delhi, this 22ng day of July, 1997

Harvinder Kumar ,
S/o Shri Duli Chapg Vermg
R/o H.No.230/9, Gali No.3
Railway Colony, Mandoli
Fazalpur,_DELHI—llO 092,

| - None for applicant,

-+ Applicant

: : versus
| Uniop of India, through

1. Secretary

L i;‘ Ministry ofHWelfare
‘ : ’ hastrj Bhawan
’ I L]

! ) ‘ 4 Vishng Digambar Marg
b o NEW'DELHI—IIO 002, ces Respondents

None for respondentg,

"ORD ER (Oral)

the matter further The Case ig, therefore
dismissed for default and non Prosecution
1 (K. Muth kumﬁ?jzz//f/
Member(A)

; . dbc




